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QMi Bra] B g  Singes Are they not 
being investigated?

Shri 9. v. Ramaswamy: They are 
being investigated and are under 
atody.

Shri Raghanath Singh: Nearly four 
months have passed. May I know the 
reasons tor the delay In the enquiry 
and investigation about this derail-
ment?

8hrl S. V. Ramaswamy: Four months 
might have passed. We are studying 
the whore thing We cannot rush 
through the thing.

Sfeff Hem Barna: The fact that the 
hon. Deputy Minister has said that the 
causes are being studied, means that 
the qauses do exist to the knowledge 
of the Deputy Minister and they are 
sww being studied? May I know wlafct 
•re those causes that are- under study?

Shri S. ▼. Ramaswamy: The cause
hi pilferage of the brass bearing of the 
travelling water tank next to the 
eaghie.

Shri Subiman Ghose: May I know 
whether any accident bulletin w«i 
issued fixing responsibility on any 
person or employee for this derail-
ment

Shri 8 V. Ramaswamy: The fixation 
ef responsibility is under considers- 
ItOSL

Shri Tanganuud: May I know whe-
ther this accident took place in a place 
very near to the place where the 
major accident to the Calcutta 
tocft place about a year ago?

Shri S. ▼. Ramaswamy: That took 
place on 23rd November 1957. It is 
samewhare near that place.

Shri V. B. VMtal Rso: May I know 
whither this accident was at the very 
spot where the major accident happen-
o r

Pnpaty gpsahm. He has answer-
a r tm i 1
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Shri Karmarkar: The Corporations 
requested... . well, Sir, I should like 
*b have notice. (Laughter).

Shri Vajpayee: May I know whe-
ther any specific proposals were made 
"by the Mayors m order to augment 
the financial resources of the Cor-
porations and, if so, may I know the 
.nature of those proposals*

Shri Karmarkar: I understood the 
•question first put by him in Hindi and 
said I required notice I should like 
to have notice I shall lay a copy of 
all the resolutions on the Table of the 
House, and supply an advance copy 
to the hon Member

Shri Tangamani: Item 13 m the 
agenda mentions the proposal for the 
revision of the Municipal Corporation 
Acts, and that item was sponsored by 
the Mayors from major States like 
Bombay, Calcutta and Madras May 
1 know whether the Government pro-
posed to revise the Municipal Corpora-
tion Acts on the lines of the decisions 
taken at the Ooty Conference’

Shri Karmarkar: That question is 
under consideration So far as I can 
anticipate the Government's mind, wc 
-are not in a position to accept the 
purport of that resolution
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Rajasthan Canal Proj—I
x.

f  Shri Bam Kriahan f lu t e  
*1323. J Shri Pahadla:

Shri D. C. Sharma:
Will the Minister of IrrlgatWai aad 

Power be pleased to refer to the reply 
given to Unstarred Question Mo 1048 
on the 27th February, 19S9 and state 
at what stage is the master plan for 
the entire area of the Rajasthan Canal 
Project?

The Deputy Minister ot Irrigation 
and Power (Shri Hathi): A  statement 
containing the requisite information is 
laid on the Table of the House.

S t a t e m e n t

The preparation of the master plan 
has been taken m hand While the 
preparation of a comprehensive re-
gional plan may taktf two to three 
years, a preliminary plan is expected 
to be ready within the next six 
months

A Committee has been appointed by 
the Rajasthan Canal Board, to begin 
with, for the preparation of a master 
plan for communications Hus Com-
mittee consists of a representative 
each from the Ministry of Railways 
(Railway Board), the State Road 
Organisation, Rajasthan and the Joint 
Steamer Company, Calcutta, with 
Chief Engineer, Rajasthan Canal Pro-
ject as the Convener. Preliminary 
discu1 ion, on tlie proposed plan have 
been held with the concerned authori-
ties in the Central Government and 
the State Government.




